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Chairman of State Bank of Indfa iy the
light of these disclosures ; and

(c) whether Government alwo
propose to create a cell in the U ion
Public Service Commission for all top
appointments in the public setor ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : ta) Yes,
Sir,

(by Appointment of Ch irman of
State Bank of India is is madc by
Central Governmen! in consultation
with Reserve Bank of India. The
appointment will be made after takirg
into accoont all relcvant factors.

(¢) There is no such proposal.

Delay in Implementation of Modernisatien
Programme of NTC Mills

*472, SHRI K, LAKKAPPA :

SHRI D.M. PUTTE
GOWDA

Will the Minister of COMMERCE
be pleased to statg :

(a) whether the cngincering con-
tracting agencies or-civil contractors
engaged by the Nationa) Tcxtile
Corporation Limited and its subsidia-
ries for carrying out jobs, under the
Approved Modernisation Programme,
have been by and large failing (o
execute contracts for dearth of regular
" payments of their bills as a result of
whiclt the entire plan for modernisation
is getting defayed :

{(b) whether most of contracts
were awarded withouat a provision for
escalation of prices which is also re-
sulting into delay in ¢cxecution of con-
tracts ; and '

(¢) if so, the facts thereof and
action being taken to provide the
existing contractors cost escalation
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including statmtory increase im prices
of steel and other steel metegials for
quickening the implementation of
modecernisation  pregrumme of various
mills partieularly those located iy
Estern Region, WUttar Pradesh and
Madhya Pradesh ?

THE DEPUTY MINISTER IN
THE MINISTRY OF COMMERCE
(SHRI''P,A, SANGMA) (a) No.
Sir. By and large, the implementationr
of the approved medernsation pro-
gramme for the mills under N.T.C, is
is being carried out in a phascd
manner, without delays.

(b) and (¢) The neced for a provi-
sion for price esealation in the civil con-
vracts awarded by NTC is not fcht, as
these are generally time-bound, with
the responsibility for procuring and
providing the iwo vital censtruction
materials, viz., cement and stcel,
resting with  the NTC subsidiaries.
Any increase, statutory or olhawisc.
in the costs of construgtion matcerials,
is thercfore, borane by the N1C,

As the implementation of sanctioncd
modernisation programimic for the mills
of NTC located 1m all the regions of
the country is being carried out with-
out delays, the question of making
special price  escalation provisiciy
in civil contracts for mills in the
Fastern rcegion, Uttar  Pradesh oy
Madhya Pradesh, does not arise,

Werkcers  Co-operative Sc¢heme for
Management of Mills

*473. SHRI R.L.P, VYERMA :
Will the Minister of COMMERCE be:
pleased to state © »

(a) the textile units in the coun-
sry which are already entrusted to
+workers cooperatives’ for management
apd which are expected to be handed
over to the workers for running ;

(b) whether Government are con-
sidering to  exlend the concept of





